THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
NATIONAL LOK ADALAT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE.]
Web :www.ghconline.gov.in
[ For Sunday, 22nd April 2018 ]

[ N.B:- LEARNED ADVOCATES ARE REQUESTED TO INFORM THEIR RESPECTIVE PARTIES REGARDING
TAKING UP OF THE MATTERS FOR DISPOSAL BEFORE THE LOK ADALAT. ]

[ AT 10:30 AM ]

BEFORE:
HONOURABLE MR. JUSTICE ACHINTYA MALLA BUJOR BARUA

COURT NO.: 3
[ SINGLE BENCH ]

[ NEW INDIA ASSURANCE COMPANY & CRIMINAL REVISION
CONCILIATORS:-

1. Sri Rajesh Kr. Adhikari

2. Ms. Peace Lahkar ]

Sr. No. Case Number Main Parties Petitioner Advocate Respondent Advocate

MUSSTT. NURJAHAN BEGUM, MR.A KAKATI MRS.P M DUTTA
Versus MR.A DUTTA
THE BRANCH MANAGER AND 2 ORS,

REMARK : WITH LCR 3 FILES
2. MACApp./73/2015

1. MACApP./96/2014

MRS. RUSHENA BEGUM MR.N DEV
Versus MR.B BISHAYA
THE REGIONAL MANAGER AND 8 ORS, MR.Z ALAM

MR.S BHUYAN

MS. M CHAKRABORTY
MS.D PAUL(R-5 TO 9)
MR.C M MAHANTA(R-5 TO
9)

MS.M CHOUDHURY

MR.P MAHANTA(R-5 TO 9)

REMARK : WITH LCR 2 FILES

MACApp./130/2015

SRI' ANIL PRASAD

MS.B M CHHETRI

MR.R GOSWAMIR-1

Versus MR.M P SARMA MR.S SARMA(R-2 & 3)
NEW INDIA ASSURANCE CO LTD AND 2 MR.S SHARMA MS.M SAIKIA(R-1)
ORS
REMARK : WITH LCR 2 FILES
MACApp./269/2015 MAHTAB ALI MR.] SARMA
Versus
NEW INDIA ASSURANCE CO. LTD. AND 2
ORS.
REMARK : WITH LCR 3 FILES
MACApp./153/2016 M/S NEW INDIA ASSURANCE CO. LTD MR.K K BHATTA MR.K KALITAR-1-5
Versus MR.A TALUKDAR MR.M DEKA(R-1-5)
RINA BEGUM AND 5 ORS MS.L SHARMA MRS.M BARUAH(R-1-5)
MR.J JOHN
REMARK : WITH LCR
MACApp./280/2016 MUSTT. AKLIMA KHATUN AND 4 ORS, MS.D KALITA MS.T DEKAR1
Versus MR.M TALUKDAR MR.P K DAS(R2)
DIVISIONAL MANAGER AND ANR, MS.R D MOZUMDAR(R1)
MS.P DAS(R1)
MR.R ALI(R2)

REMARK : WITH LCR 1 FILE

MR.A CHOUDHURY(R2)
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10.

11.

12.

13.

14.

15.

16.

17.

18.

MACApp./327/2016

MACApp./334/2016

REMARK : WITH LCR 2 FILES

MACApp./382/2016

REMARK : WITH LCR 1 FILE
MACApp./390/2016

MACApp./82/2017

MACApp./210/2017

REMARK : WITH LCR 2 FILES

MACApp./387/2017

REMARK : WITH LCR 1 FILE
MACApp./397/2017

REMARK : WITH LCR 2 FILES

MACApp./412/2017

MACApp./434/2017

REMARK : WITH LCR 2 FILES

MACApp./443/2017

REMARK : WITH LCR 2 FILES

MACApp./505/2017

REMARK : WITH LCR 3 FILES

SMTI JYOTIMONI BORA AND ANR.
Versus

THE NEW INDIA ASSURANCE CO. AND 3

ORS

NEW INDIA ASSURANCE CO. LTD.
Versus
DIPALI DAS AND 4 ORS.

SMTI DULUMONI DAS

Versus
THE DIVISIONAL MANAGER THE NEW INDIA
ASSURANCE CO LTD AND ANR

SMTI NEELA PRAJA AND ANR,
Versus
BHUPENDRA SINGH AND 2 ORS,

ASAN ALl @ ABDUL KADER JELANI
Versus

THE REGIONAL MANAGER THE NEW INDIA

ASSURANCE CO LTD AND 2 ORS

SMT RUNU KALITA AND 2 ORS
Versus

THE REGIONAL MANAGER NEW INDIA

ASSURANCE CO. LTD AND ANR

SRI SANKAR DEY

Versus
THE NEW INDIA ASSURANCE COMPANY
LTD AND 2 ORS

SMT AIKAN DEKA
Versus
SMT ANIMA KALITA AND ANR

SRI HEMANTA DEKA

Versus
THE NEW INDIA ASSURANCE CO. LTD AND
2 ORS

MD. HARUS ALI CHOUDHURY AND ANR
Versus
BABATOSH KAR AND 2 ORS

MUSSTT SURATON NESSA AND 4 ORS
Versus

THE REGIONAL MANAGER NEW INDIA

ASSURANCE CO. LTD AND ANR

SMTI PROBE BALA DEBI @ PURBESWARI
DEBI AND 3 ORS

Versus
THE DIVISIONAL MANAGER THE NEW INDIA
ASSURANCE CO. LTD AND 2 ORS

MR.B GOGOI
MR.P NAYAK

MS.M CHOUDHURY
MR.S DUTTA
MR.SIDHANT DUTTA
MR.C SHARMA
MS.N MODI

MS.D KALITA
MR.M TALUKDAR

MR.N BHATRA
MR.S K SANGANERIA
MR.B K DAS

MR.A R AGARWALA
MD.K ALI

MR.A R AGARWALA

MR.P DAS
MR.N K KALITA
MS.U GOSWAMI

MR.A R AGARWALA

MR.D GOSWAMI
MR. S DEKA
MR. P DUTTA

MR.M TALUKDAR
MS.D KALITA

MR.A R AGARWALA

MR.H DAS
MS.P BORDOLOI

MR.C SHARMA

MS.N MODI
MR.SIDHANT DUTTA
MR.T G BARUAH

MR.S DUTTA

MS.P BHATTACHARJEE

MR.S G
BHATTACHARJEE(R- 1-4)
MR.) DAS(R- 1-4)

MR.D HALOIR-1
MR.A SAHAD(R-1)
MR.J B SAIKIA(R-1)

MR.J JOHNR-3
MR.K K BHATTA(R-3)
MR.A TALUKDAR(R-3)

MR. J H SAIKIA(R- 2&3)

MS.M CHOUDHURYR-1
MR.S DUTTA(SR.ADV.)(R-
1)

MR.C SHARMA(R-1)
MS.D SWARGIARY(R-1)

MR.S DUTTASr.Adv.R-1
MR.S DUTTA(R-1)
MR.C SHARMA(R-1)

MR.J JOHNR-2
MR.A TALUKDAR(R-2)
MR.K K BHATTA(R-2)

MR.A DEKAR-2

MR.S DUTTA(R-1)

MR.S P DAS(R-2)

MR.S DUTTA(SR.ADV.)(R-
1)

MR.C SHARMA(R-1)

MS.P DAS(R-2)

MR.J LASKARR-2
MR.AHMR
CHOUDHURY(R- 1)

MS.R D MOZUMDAR(R-3)

MR.R GOSWAMI
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19.

20.

21.

22.

23.

24,

25.

26.

27.

28.

29.

30.

31.

MACApp./524/2017

REMARK : WITH LCR 2 FILES

MACApp./528/2017

REMARK : WITH LCR 2 FILES

MACApp./536/2017

MACApp./556/2017

MACApp./588/2017

REMARK : WITH LCR 3 FILES

MACApp./600/2017

REMARK : WITH LCR 2 FILES

MACApp./608/2017

Crl.Rev.P./363/2010

REMARK : WITH LCR 1 FILE

Crl.Rev.P./161/2011

SMTI RINA DAS AND ANR

Versus

M/S NEW INDIA ASSURANCE CO. LTD AND

2 ORS

SMTI RAZIA BEGUM AND 2 ORS

Versus

THE NEW INDIA ASSURANCE CO. LTD AND

2 ORS

MD MIZANUR RAHMAN
Versus

MD SARIFULLA AND ANR

SHRI KALIRAM SAIKIA AND ANR

Versus

MD ATIKUR RAHMAN AND ANR
SMTI SEUTI MANTA AND 4 ORS

Versus

THE NEW INDIA ASSURANCE CO. LTD. AND

2 ORS,

SMTI MANDIRA ROY AND ANR

Versus

M/S NEW INDIA ASSURANCE CO. LTD AND

2 ORS

SRI AMAL BORAH
Versus

THE NEW INDIA ASSURANCE CO. LTD AND

2 ORS

RAJA KHAN
Versus

PRAFULLA CH. BHUYAN AND ANR.

ABRAHAM THOMAS
Versus

THE STATE OF ASSAM AND ANR

REMARK : WITH Crl. M.C 306/2011 WITH LCR 4 FILE

Crl.Rev.P./427/2013

REMARK : WITH LCR 3 FILE

Crl.Rev.P./79/2014

REMARK : WITH Crl. MC No. 175/2014 WITH LCR 4 FILE

Crl.Rev.P./242/2014

REMARK : WITH LCR 2 FILE

Crl.Rev.P./299/2014

REMARK : WITH LCR 4 FILE

SUJIT KUMAR RAI
Versus
ALLAHABAD BANK

BARUN KUMAR SAHA
Versus
PRABIN MAZUMDAR

BARUN KR. SAHA
Versus
M/S BINOD SYNTHETICS

RANJIT KUMAR PEGU
Versus
APURBA CHOUDHURY

MR.S SINGH

MR.A BHATTACHARYA
MR.T ] MAHANTA
MR.A BARUA

MS.P BHATTACHARYA

MR.D C C PHUKAN
MS.S ROY

MS.) GOGOI

MR.U BHATTACHARJEE

MR.A R AGARWALA

MR.M TALUKDAR
MS.D KALITA

MR.R M DAS
MR.R BARUAH

MR.T ] MAHANTA
MR.A BARUA

MS.P BHATTACHARYA
MR.S SINGH

MR.A BHATTACHARYA

MS.S D SAIKIA

MS.S K NARGIS

MR.I' A HAZARIKA
MISSS KHANIKAR
MR.H R A CHOUDHURY

MR.H K BARUAH
MR.U ] SAIKIA
MR.R K DUTTA

MR.M P SARMA
MS.B M CHETRI
MR.N DUTTA
MR.J ALI

MR.S SHARMA

MS.D R GAYARI
MR.D C KALITA
MR.B K BHAGAWATI

MR.D C KALITA
MR.B K BHAGAWATI
MS.D R GAYARI

MS.M TALUKDAR
MR.M TALUKDAR

MR. R GOSWAMI
MS. P BORTHAKUR
MS. M SAIKIA

R A HAZARIKA
MR. S DUTTA
MR. C SHARMA
MS. N MODI

S DUTTA, SR.ADV.
ACALI

MR. R A HAZARIKA
MR. S DUTTA

MR. C SHARMA

MR. R C PAUL
N RAJKONWAR

MR.S BHATTACHARJEE
PP, ASSAM

MR.H A SARKAR

MR.S R BHATTACHARJEE

MS.S SAH
MR.R C SANCHATI
PP, ASSAM

MR.R K BHATRA
MR.K K BHATRA

MR.N N JHA
MR.A C RAY
MR.K AGARWAL

MR.A K JAIN




THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE.]
Web :www.ghconline.gov.in

TAKING UP OF THE MATTERS FOR DISPOSAL BEFORE THE LOK ADALAT. ]

NATIONAL LOK ADALAT CAUSELIST

[ For Sunday, 22nd April 2018 ]
[ N.B:- LEARNED ADVOCATES ARE REQUESTED TO INFORM THEIR RESPECTIVE PARTIES REGARDING

[ AT 10:30 AM ]

BEFORE:

HON BLE MR. JUSTICE KALYAN RAI SURANA

COURT NO.: 4

[ ORIENTAL INSURANCE COMPANY & CRIMINAL REVISION

CONCILIATORS:-
1. Sri Rajesh Bhatra
2. Sri Bahadur Ramchiary ]

[ SINGLE BENCH ]

Sr. No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1. MACApp./200/2015

REMARK : WITH LCR 2 FILES
2. MACApp./218/2015

REMARK : WITH LCR 2 FILES
3. MACApp./52/2016

REMARK : WITH LCR 2 FILES
4, MACApp./276/2016

REMARK : WITH LCR 2 FILES

5. MACApp./303/2016

6. MACApp./322/2016

REMARK : WITH LCR 2 FILES

SMTI MINU GOSWAMI DEVI AND 3 ORS
Versus

M/S ORIENTAL INS. COMPANY LIMITED AND

2 ORS

MD SHAMIM AHMED

Versus
THE DIVISIONAL MANAGER ORIENTAL
INSURANCE CO. LTD AND ANR

FAKAR UDDIN @ FOKIR UDDIN
Versus

THE DIVISIONAL MANAGER ORIENTAL

INSURANCE CO. LTD AND 2 ORS

SRI SANKAR KAIRI AND 3 ORS
Versus

THE ORIENTAL INSURANCE COMPANY

LIMITED AND 2 ORS

SMTI INDU MISHRA

Versus
THE REGIONAL MANAGER ORIENTAL
INSURANCE CO. LTD AND 2 ORS

SRI KULADHAR TALUKDAR
Versus
TILOK CH. DEKA AND ANR,

MS.N D SARMA
MR.P SARMA
MRD MONDAL
MR.O P BHATI

MR.A R AGARWALA

MR.H R AHMED
MR.M HUSSAIN
MR.M U MONDAL
MDI H KHAN
MR.A RAHMAN
MSN NASRIN

MS.B SARMA

MR.A TALUKDAR
MR.K K BHATTA
MR.J JOHN

MR.A R AGARWALA

MS.T DEKAR-1

MS.R D MOZUMDAR(R-1)
MS.C MOZUMDAR(R-1)
MS.P DAS(R-1)

MR.R C PAULR-1

MR.R C PAUL(R-1)

MS.M CHOUDHURY
MR.S DUTTA

MR.K MAJUMDARR- 2and3
MR.R C PAUL(R-1)

MR.B DEKA(R- 2&3)

MS.P SHANDILYA(R- 2&3)
MR. S BASUMATARY(R-1)
MR.B P CHANGMAI(R-
283)

MR.R C PAULR-2
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MACApp./325/2016 MUST. SUFIA SULTANA @ SUKIA SULTANA MSR R DEVI
AND 2 ORS. MR.J ALI
Versus MRS.B DAS

GAUTAM BARMAN AND 3 ORS. MS.M GOGOlI
REMARK : WITH LCR 3 FILES

MACApp./368/2016 THE ORIENTAL INSURANCE COMPANY LTD MS.R D MOZUMDAR MR.S ALIR-1
Versus MS.C MOZUMDAR MR.H A AHMED(R-1)
SMT MINI TERON AND ANR MD.S ALI(R-1)

REMARK : WITH LCR 1 FILE

MACApp./380/2016 MUSTT RAMECHA KHATUN AND 5 ORS MRS.F BEGUM
Versus MR.A MANNAF

SRI SUBHASH DAS AND 2 ORS

MR.C SHARMAR-3

MR.S DUTTA(R-3)

MS.M CHOUDHURY(R-3)
MR.S DUTTA(SR.ADV.)(R-
3)

REMARK : WITH LCR 3 FILES

MACApp./400/2016 THE ORIENTAL INSURANCE COMPANY LTD MS.C MOZUMDAR

Versus MS.R D MOZUMDAR

MR.A BHATTACHARYYAR-1
MS.P BHATTACHARYA(R-1)

11.

12.

13.

14,

15.

16.

17.

18.

19.

REMARK : WITH LCR 2 FILES

MACApp./48/2017

REMARK : WITH LCR 2 FILES

SMTI AMIYA MOLIA AND 2 ORS

MD NUR JAMAL SK
Versus
SRI BHABESH DEKA AND ANR

MR.A R AGARWALA
MR.N ALAM R K

MR.T ] MAHANTA(R-1)
MR.A BARUA(R-1)

MR. S BASUMATARYR-3
MR.R C PAUL(R-3)

MACApp./110/2017 ANUWARA BEGUM MRP BURAGOHAIN MR.A AHMED(R-1)
Versus MR.R C DAS
ORIENTAL INSURANCE CO LTD AND 2 ORS MR.S C DAS

REMARK : WITH LCR

MACApp./149/2017 SAHIBUDDIN @ SAMIM UDDIN MS.S D CHOUDHURY MR.S DUTTA
Versus MR.B CHOUDHURY MS.N MODI
GAURANGA CH. DAS AND ANR. MR. E AHMED MR.S DUTTA
MR.S C BISWAS MR.C SHARMA
REMARK : WITH LCR 2 FILES
MACApp./179/2017 THE ORIENTAL INSURANCE CO. LTD MR.N BARMAN MS.B BORAR- 1and2
Versus MR.S K GOSWAMI MR.H C SARMA(R-3)
MISS DHRITI KHAUND AND 2 ORS MR.B K GOSWAMI MR.A HASSAN(R- 1&2)
MR.G BAISHYA(R- 1&2)
MACApp./229/2017 THE ORIENTAL INSURANCE COMPANY LTD MR.S P SHARMA

REMARK : WITH LCR 2 FILES

Versus
MRS SALEHA BEGUM AND ANR

MS.C MOZUMDAR
MS.R D MOZUMDAR

MACApp./270/2017 SRI NRIPEN LAHKAR MR.A C MAHANTA MR. R C PAUL
Versus MS.M DASGUPTA MS N RAJKONWAR
THE ORIENTAL INSURANCE CO. LTD AND 2 MR.B K JAIN
ORS
REMARK : WITH LCR 2 FILES
MACApp./403/2017 PESENG MARAK AND ANR MR.A R AGARWALA MR. A DUTTA
Versus MRS P M DUTTA

REMARK : WITH LCR 2 FILES

MACApp./460/2017

REMARK : WITH LCR 2 FILES

THE REGIONAL MANAGER ORIENTAL
INSURANCE CO. LTD AND ANR

RANJITA PATHAK AND 2 ORS
Versus

THE REGIONAL MANAGER ORIENTAL

INSURANCE CO. LTD AND ANR

MR.A R AGARWALA

MACApp./487/2017 MINA ROY AND ANR MR.A R AGARWALA
Versus MS.R LAILA
THE REGIONAL MANAGER ORIENTAL MD.K ALI

REMARK : WITH LCR 2 FILES

INSURANCE CO. LTD AND ANR

MR.S DUTTASr.Adv.R-1
MR.C SHARMA(R-1)
MS.M CHOUDHURY(R-1)
MR.S DUTTA(R-1)
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20.

21.

22.

23.

24,

25.

26.

27.

28.

29.

30.

31

SMTI LALITA BALA MANDAL AND 10 ORS
Versus

THE DIVISIONAL MANAGER ORIENTAL

INSURANCE COMPANY LIMITED AND 2 ORS

REMARK : WITH LCR 4 FILES
MACApp./534/2017

MACApp./498/2017

ANJANA BARMAN AND ANR,
Versus
THE REGIONAL MANAGER AND ANR,

REMARK : WITH LCR 2 FILES

MACApp./540/2017 SRI BHARATI HAZARIKA
Versus
THE REGIONAL MANAGER ORIENTAL

INSURANCE CO. LTD AND ANR
REMARK : WITH LCR 1 FILE

MACApp./550/2017 MISS DHRITI KHOUND AND ANR
Versus
ORIENTAL INSURANCE CO. LTD AND ANR
MACApp./596/2017 PRAKASH TODI

Versus
ORIENTAL INSURANCE CO. LTD. AND ANR

REMARK : WITH LCR 2 FILES

MACApp./631/2017 MD FAZAL HAQUE KHAN AND 5 ORS
Versus
BRANCH MANAGER ORIENTAL INSURANCE

CO LTD AND 2 ORS

BINOY BOTHRA, ALIAS BINOY KUMAR
BOTHRA

Versus
JITENDRA SINGH AND ANR

Crl.Rev.P./310/2014

REMARK : WITH LCR 3 FILE

Crl.Pet./581/2014 MD. SUBRAT ALI AND ANR
Versus

THE STATE OF ASSAM AND ANR

Crl.Rev.P./333/2016 AJOY MAZUMDAR
Versus

SMT. MALLIKA DAS MAZUMDAR
REMARK : WITH LCR 2 FILE

Crl.Rev.P./451/2016 RABIN DAS
Versus

SMT. SANGITA KALITA

Crl.Pet./609/2016 DR DHANI RAM BARUAH HEART INSTITUTE

AND RESEARCH CENTRE AND ANR.
Versus

GUPTA HARDWARE PRIVATE LIMITED AND

3 ORS
REMARK : WITH Crl.Pet. 608/2016 and WITH Crl.Pet. 188/2015

Crl.Pet./647/2016 NAYANMANI SARMA
Versus
THE STATE OF ASSAM AND ANR

REMARK : WITH LCR 1 FILE

MR.M ISLAM
MR.S C BISWAS
MS.KL R YANTHAN

MD.K ALI
MS.R LAILA
MR.A R AGARWALA

MR.B HUSSAIN
MR.I' A TALUKDAR

MR.G BAISHYA
MR.A HASSAN
MS.B BORA

MR.S CHANDA
MR.M PHUKAN
MR.S CHAMARIA

MS.F INTAZ

MR. M A SHEIKH
MS.A BEGUM

MR.N ISLAM

MD.M H CHOUDHURY

MR.O P BHATI
MR.J BHATI
MR.H K BORA
MR.P SARMA
MR.T C DAS
MR.S KHAN

MS.M BHATTACHARJEE
MR.J C BARMAN

MR.A ALI

MR.K BHATTACHARJEE

MR.G K THAKURIA
MS.N S THAKURIA

MS.S DAS
MR.R SARMA
MR.R DAS
MS.R KALITA

MR.N BARUAH
MR.M K CHOUDHURY
MRP BHARDWA]

MR.D MEDHI
MS.J DUTTA
MR.R C SAIKIA
MS.K SAIKIA

MR.A DUTTA

MR. R C PAUL
N RAJKONWAR

MR.B K GOSWAMI
MR.S K GOSWAMI
MR.R KATHKATIA

MRS.P M DUTTA
MR.A DUTTA

MR.A K PURKAYASTHA
MR.V K CHOPRA

PP, ASSAM

MR.S K SINGH

PP, ASSAM

MRS.R B BORA

MSS SENGUPTAR- 1and2
PP, ASSAM

MS.P BARUAH(R- 1&2)
MR.C S RAY(R- 1&2)
MS.P BORGOHAIN(R- 1&2)

PP, ASSAM

Causelists generated on 12/04/2018 18:43:32

3/4



THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
NATIONAL LOK ADALAT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE.]
Web :www.ghconline.gov.in
[ For Sunday, 22nd April 2018 ]
[ N.B:- LEARNED ADVOCATES ARE REQUESTED TO INFORM THEIR RESPECTIVE PARTIES REGARDING
TAKING UP OF THE MATTERS FOR DISPOSAL BEFORE THE LOK ADALAT. ]

[ AT 10:30 AM ]

BEFORE:
HONOURABLE MR. JUSTICE HITESH KUMAR SARMA

COURT NO.: 5
[ SINGLE BENCH ]

[ UNITED INDIA INSURANCE COMPANY & CRIMINAL REVISION
CONCILIATORS:-

1. Ms. Nandita Bharali

2. Ms. Nikita Barooah ]

Sr. No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

MACApp./278/2016 MD AHED ALI AND ANR MR.M TALUKDAR MR.S K BARKATAKI
Versus MS.D KALITA MR.D K NATH
DIVISIONAL MANAGER UNITED INDIA
INSURANCE CO LTD AND ANR
MACApp./279/2016 MD RATUL ALI MS.D KALITA MR.N NATH
Versus MR.M TALUKDAR MRV K BAROOAH
SHRI SASADHAR DEKA AND ANR MR.K K DEY
MACApp./286/2016 SMTI KRISHNA KUMARI @ KRISHNA DAS MR.A R AGARWALA MR.B K PURKAYASTHAR-2
Versus MRS.K DEKA(R-2)
SRI RATUL KUMAR DAS AND ANR
MACApp./313/2016 SRI BINAY PATHAK MR.D BORAH MS.P BORTHAKUR
Versus MRSR BORAH MR.R GOSWAMI
UNITED INDIA ASSURANCE CO. LTD MS.M SAIKIA
MACApp./317/2016 SMT BONDITA DUTTA BORDOLOI AND 2 MR.S P CHOUDHURY MS.M CHOUDHURYR-1

REMARK : WITH LCR 4 FILES

ORS
Versus

UNITED INDIA INSURANCE CO. LTD AND 2

ORS

MR.A S DHILLON

MSN KALITA(R-1)
MS.P DOWERAH(R-1)
MR.S DUTTA(R-1)
MR.C SHARMA(R-1)
MS.S THAKURIA(R-1)

MACApp./331/2016 SMT PROMILA HAZARIKA MS.P MAZUMDAR MS.M CHOUDHURYR-1
Versus MS.P BARMAN MR.SIDHANT DUTTA(R-1)
UNITED INSURANCE COMPANY LTD AND MRA MAZID MR.S DUTTA(R-1)
ANR MR.I' A TALUKDAR MS.P DOWERAH(R-1)
MS.N MODI(R-1)
MS.S THAKURIA(R-1)
MR.C SHARMA(R-1)
MACApp./335/2016 MUZAMMEL HUSSAIN MS.D KALITA MR.A ] SAIKIAR-2

REMARK : WITH LCR 1 FILE

Versus
KASHEM ALI AND ANR.

MR.M TALUKDAR

MR.B KAKATI(R-2)

MR.N N BHUYAN(R-2)
MR.Z HAMMAD(R-1)
MR.K BORAH(R-2)

MR. E AHMED(R-1)
MR.R A CHOUDHURY(R-1)
MR.U K DUTTA(R-2)
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10.

11.

12.

13.

14,

15.

16.

17.

18.

19.

MACApp./340/2016

REMARK : WITH LCR 2 FILES

MACApp./345/2016

REMARK : WITH LCR 2 FILES

MACApp./348/2016

REMARK : WITH LCR 3 FILES

MACApp./376/2016

MACApp./410/2017

MACApp./438/2017

REMARK : WITH LCR 2 FILES

MACApp./441/2017

REMARK : WITH LCR 1 FILE
MACApp./450/2017

REMARK : WITH LCR 2 FILES

MACApp./477/2017

REMARK : WITH LCR 2 FILES

MACApp./480/2017

REMARK : WITH LCR 2 FILES

MACApp./499/2017

REMARK : WITH LCR 4 FILES

MACApp./504/2017

REMARK : WITH LCR 2 FILES

MD SHOHIDUL ISLAM

Versus
THE DIVISIONAL MANAGER UNITED INDIA
INSURANCE CO. LTD AND ANR

MD MOHAMMAD ALI AND ANR
Versus

THE BRANCH MANAGER UNITED INDIA

INSURANCE CO. LTD AND ANR

DEBABRATA CHAKRABARTY
Versus
KAUSHIK BARUAH AND 2 ORS.

NOORJAHAN BEGUM AND 2 ORS
Versus
ABDUL MAZID AND ANR

BABITA MAHANTA AND 3 ORS

Versus
THE REGIONAL MANAGER UNITED INDIA
INSURANCE CO. LTD AND ANR

SRI NIJWM BASUMATARY

Versus
THE UNITED INDIA INSURANCE CO LTD
AND ANR

SMTI SAMALA SARKAR AND ANR
Versus

DIVISIONAL MANAGER UNITED INDIA

INSURANCE CO LTD AND 2 ORS

RASIDA BEGUM AND 2 ORS

Versus
THE REGIONAL MANAGER UNITED INDIA
INSURANCE COMPANY LTD AND ANR

SRI SIMANTA DEKA
Versus
SRI RAMANI DEKA AND 2 ORS

FIROJ ALI
Versus
THE REGIONAL MANAGER AND ANR,

PUPTON MALANG AND 5 ORS,
Versus
RAM PRASAD SHILL AND ANR,

SRI ASHOK BRAHMA

Versus
THE REGIONAL MANAGER UNITED INDIA
INSURANCE CO. LTD AND ANR

MR.A R AGARWALA

MR.A R AGARWALA

MR.A SAHAD
MS.A DEKA
MR.S A HUSSAIN
MR.D HALOI

MR.P BAYAN
MR.P KATAKI

MD.K ALI
MS.R LAILA
MR.A R AGARWALA

MS.J BORA
MR. S DEKA

MR.M TALUKDAR
MS.D KALITA

MR.A R AGARWALA
MR.R ZAHAN
MD.K ALI

MR.A C MAHANTA
MR.B K JAIN
MS.M DASGUPTA

MR.A R AGARWALA

MR.M TALUKDAR
MS.D KALITA

MR.I' A TALUKDAR

MS.P HUJURI
MR A SAIKIA
MS.A BORA
MR.R K BHATRA
MD.K ALI

MR.K BORA
MR.N N BHUYAN
MR.U DUTTA
MR.A ] SAIKIA
MR.B KAKATI

MR.K K DEYR-3
MRS BAISHYA(R-3)
MRV K BAROOAH(R-3)

MS.L SHARMAR-2

MR.B ] MUKHERJEE(R-2)
MR.S S SHARMA(SR. ADV.,
R-2)

MR. K K BHATTA
R DEVI

A TALUKDAR
MR J JOHN

MR.A TALUKDAR
MR.P THAKURIA
MR.G BHARADWA|
MR.K K BHATTA
MR.J JOHN

MR.B HALDAR

MR.C SHARMA

MR.S DUTTA

MS.M CHOUDHURY
MR.SIDHANT DUTTA
MR.S THAKURIA
MR.P DOWARAH

MR. K K BHATTA

MR S BHATTACHARJEE
MR. H A SARKAR

MRS R DEVI

A TALUKDAR
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20.

21.

22.

23.

24,

25.

20.

27.

28.

29.

30.

31

MACApp./535/2017

REMARK : WITH LCR 3 FILES

MACApp./549/2017

MACApp./571/2017

MACApp./582/2017

MACApp./615/2017

MACApp./647/2017

REMARK : WITH LCR 4 FILES

Crl.Rev.P./28/2017

REMARK : WITH LCR 4 FILE

Crl.Rev.P./41/2017

SRI HEMANTA MEDHI
Versus
MRS THUNU DAS AND ANR

MD. ABU BADSH @ ABUL BASHER
Versus

M/S UNITED INDIA INS. CO. LTD. AND 2

ORS,

SABITAKHELMA AND 2 ORS,
Versus
THE REGIONAL MANAGER AND ANR,

SRI LABAN BISWAKARMA
Versus

THE UNITED INDIA INSURANCE COMPANY

LTD

SRI DEBARU KALITA AND 3 ORS
Versus
TAYABAR RAHMAN AND 2 ORS

MUSTT FATEMA BEGUM

Versus
DIVISIONAL MANAGER UNITED INDIA
INSURANCE CO LTD AND 2 ORS

DEEPA DEKA
Versus
THE STATE OF ASSAM AND ANR.

GITANJALI BORDOLOI
Versus
2 NO. MATRI MANGAL SANCHAY

REMARK : WITH I.A. (Crl.) 79/2017

Crl.Rev.P./44/2017

NIRMAL KUMAR JALAN
Versus

BISHNU KUMAR PODDAR AND 2 ORS.

REMARK : WITH L.A. (Crl.) 721/2017 WITH LCR 1 FILE

Crl.Rev.P./104/2017

REMARK : WITH LCR 3 FILE

Crl.Rev.P./239/2017

BRI} NANDAN SINGH
Versus
M/S. KAMAL TEA CO. AND ANR.

BIPIN BEHARI ROY CHOUDHURY
Versus
BHUBANESWAR BARMAN

REMARK : WITH LA. (Crl.) 649/2017

Crl.Rev.P./295/2017

ANJAN KUMAR MITRA
Versus
PARBATI BASUMATARY AND ANR

Causelists generated on 12/04/2018 18:44:21

MS.J DAS
MS.G DEKA

MR.P SARMAH
MRD MONDAL
MR.O P BHATI

MR.A R AGARWALA
MD.K ALI

MR.C BARUAH
MS.R R BARUAH
MR.B BARUAH

MS.F Y HUSSAIN
MR.M B ISLAM
MR.R ALI

MR.M TALUKDAR
MS.D KALITA

MR.S DAS
MS.K DAS

MR.P JAIN

MR.D K KOTHARI
MRR K MOUR
MR.P DAS

MR.B DEKA

MR.V K CHOPRA

MR.A K PURKAYASTHA
MS.A LAHKAR

MR.S K SINGH

MR.] CHOPRA

MR.R K DUTTA
MR.U J SAIKIA
MR.M NATH
MR.H K BARUAH

MR.D R SAIKIA
MS.M MAHANTA
MS.M DEKA

MR.R ALI

MS.F Y HUSSAIN
MR.H A AHMED
MR.R PEGU
MR.H N ISLAM

A’ S ROY

R A HAZARIKA
MR. S DUTTA
MR. C SHARMA

MS.M CHOUDHURY
MR.C SHARMA
MS.S THAKURIA
MS.N MODI

MRV K BAROOAH
MR.K K DEY

MR M HUSSAIN

MR V K BAROOAH

MS.R D MOZUMDAR

PP, ASSAM

MRR CHAKRABORTY(R-2)

MR.P K KALITA(R-2)
MR.M CHALIHA(R-2)

PP, ASSAM

MR.H K BARUAHR- 1-3
MR.Z MUKIT(R- 1-3)
MR.A SATTAR(R- 1-3)

MR.S DASR-1
PP, ASSAM

PP, ASSAM
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